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(3) to indicate the range of the differ-
ential that could be allowed in
each sector ; and

(4) to examine if any other conces-
sions could be granted either in
liew of or in addition to lower
interest rates.

The Committee is headed by Dr. R. K.
Hazari, Deputy Goverpor, Reserve Bank
of India, and consists of (1) Dr, A, M.
Khusro, Professor of Economics, Delhi Uai-
versity, (2) Shri K. P.J. Prabhu, Custo-
dian, Canara Bank, (3) Shri T, R. Shah,
Economist, United Bank of India, (4) Dr.
Ashok Mitra, Chief Economic Adviser,
Ministry of Finance, Government of India,
(5) Shri T.R. Varadachary, Managing
Director, State Bank of India, and (6) Shri
M. Narasimham, Secretary, Reserve Bank
of India, as members,

The terms of reference of the Com-
mittce on  Special Credit Schemes of banks
are as under :—

(1) to review the existing institutional
arrangements and the special
schemes now in operation in com-
mercial banks (includiog in parti-
cular the public sector banks)
for meeting the credit requirements
of various categories of self.
employed persoans ;

(2) to identify the types of self-
employed persons who should be
considered for special financing ;
and

(3) to cvolve guidelines in respect
of security, rate of interest, period
of repayments and other terms and
conditions,

The Committee is headed by Shri V. D,
Thakkar, Joint Geperal Manager of the
Bank of Baroda, The other members of
the Committee are (1) Shri H, E. Cbatelier,
Chief Officer in the State Bank of India,
(2) Shri C. T. Das, Deputy General Mana-
ger, United Bank of India, (3) ShriJ. J,
Khambatta, Assistant General Manager,
Central Bank of lodia, (4) Shri A.N.
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Mookerjee, Development Manager, Punjab
Nation Bank, (5) Shri M. S. Parthasarathy
Vice-President, Federation of Associations
of Small Industries of India, (6) Shri V, P.
Luthra, Managing Director, Telestar &
Television (Private) Ltd. New Delhi, and
(7) Shri A. Raman, Director, Credit Plan-
ning Cell, Reserve Bank of India.

The Committee on special Credit
Schemes is expected to submit its report
within two months and the Committee on
Differential Rates of Interest within three
months,
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